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No. 184] NEW DELHI, TUESDAY, SEPTEMBER 30, 1962

MINISTRY OF LAW
NOTIFICATION
New Delhi, the 26th September 1932

8.R.0, 1668.—The following Order made by the Precsldent is published for
generalinformation:—

THE COUNCIL OF STATES (TERM OF OFFICE OF MEMBERS)
ORDER, 1952.

In pursuance of sub-section (2) of section 154 of the Representation
of the People Act, 1951 (XLIII of 1951), the President, after consulta-
tion with the Election Commission, hereby makes the following
Order:—

1. This Order may be called the Council of States (Term of
Office of Members) Order, 1952.

2. For the purposes of this Order, members of the Council of
States shall be grouped as shown in the first column of
the Schedule to this Order, and the total number of
members of each group shall be divided into three
categories as shown in the second, third and fourth
columns of the said Schedule.

3. The member or members of each group to be placed in each
of the said three categories shall be determined by the
Election Commission by drawing lots in public in such
manner as it may deem fit, after notifying in the Gazette
of India the time and place at which the lots will be
drawn; and the term of office of a member shall expire
on the second day of April, 1958, 1956 or 1954, according
as he is placed in the first, second or third category.

4, The Election Commission shall cause to be published in the
Gazctte of India a statement showing the terms of office
of members as determined under paragraph 3.

5, If on the date on which lots are drawn under paragraph 3
any seats in the Council of States are vacant, all refer-
ences to members in the foregoing provisions of this
Order shall be construed as including references to the
persons who last filled those seats.
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HE SCHEDULE
(Sea paragraph 3)

Number of members to be placed

Groups of Members '

First Second | Third

Category | Category | Category
I. Representatives of Assam ‘ ; g . 2 2 2
2 i .y Bihar ) 7 7
3. 5 »» Bombay . o g 6 6 g
4. 3 ,» Madhyn Pradesh . 4 4 4
5 » », Madrag . ., 9 9 9
6. " ,» Orilssa . ’ g ‘ 3 3 3
7, - »; Punjab. ' ' 3 z 3
8. " 5 Uttar Pradesh ; i : 10 11 10
9 55 ,» West Bengal . ; . 5 4 s
10. - ,», Hyderabad . ; g : A 4 4
I, » » Jammu and Keshmir . . 2 1 1
12. » » Madhya Bharat . - . 2 2 2
13. T »» Mysore : ; . i 2 2 2
14. 55 o PEP. S, & ; v ] I 1 X
IS, » »» Rajasthan . . . 3 3 3
16. 5 »s Saurashtra . ; ; i 1 2 1
17. 2% 5 Travancore-Cochin y . 2 2 3
18. 33 »» Vindhya Pradcsh . . . I 1 2

Bhopal .
[ Bilaspur-cum-
19. 33 w4 Himachal Pradesh . . 2 1 1
{Delhi and i 5 ;
Kutch . . .

20. Members nominated by the President . ; 4 4 4
72 7% 71

[No. F.24(7)/52-C.]
RAJENDRA PRASAD,

Pregident.

K. Y. BHANDARKAR,
Secretary,

PRINTED IN INDIA BY THE MANAGFR, GOVT, OF INDIA PRESS, NEW DELHI
AND PUBLIBHED BY THE MANAGER OF PUBLICATIONS, DELHI, 1952
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No. 454] NEW DZLHI, THURSDAY, NOVEMBER 6, 1852

ELECTION COMMISSION, INDIA
NOTIFICATION
New Delhi, the 8th November 1952
No, 35/52-Elec.JII.—In pursuance of paragraph 3 of the Councll of States (Term
of Office of Members) Order, 1952, the Election Commission hereby notifies that
lots will be drawn, In public, in the office of the Commisslon (No. 1, Aurangzeb
Road, New Delhi-2), at 11 A.M., on Saturday the 29th November, 1852, to determine
the categories In which the member or members of the Council of States, of each
of the groups mentloned in the flrst column of the Schedule to the said Order, will
be placed for the purpose of fixing their respective terms of office as members.

P, N. SHINGHAL, Seoy.

(2881)
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PRINTED IN INDIA BY THE MANAGER, GOVT. OF INDIA PRESS, NEW DELHI
AND Bupi1sHED BY THE MANAGER OF PUBLICATIONS, DELHI 1952,
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COUNCIL OF STATES

COUNCIL BULLETIN--PART II
November 12, 1952

No, 150
Term of office of the Members of the Council of States

‘Honourable Members are informed that the Election Commis-
sion has fixed 11 am. on Saturday the 29th November, 1952, as
the time at which lots will be drawn for determining the term of
office of the members of the Council of States. A copy of the
Election Commission’s notification No. 35/52-Elec.IlI, dated the 6th
November, 1952, issued in this behalf, is appended below:—

“No. 35/52-Elec.llI.—In pbursuance of paragraph 3 of the
Council of States (Term of Office of Members) Order,
1952, the Election Commission hereby notifies that lots
will be drawn, in publie, in the office of the Commission
(No. 1, Aurangzeb Road, New Delhi-2) at 11 am. on
Saturday the 29th November, 1952, to determine the
categories in which the member or members of the
Council of States, of each of the groups mentioned in
the first column of the Schedule to the said Order, will
be placed for the purpose of fixing their respective
terms of office as members.”

The Order referred to in the notification was published under
the Ministry of Law Notification S.R.0. No. 1669, dated the 26th
September, 1952, in a Gazette of India Extraordinary, Part II—
Section 3, dated the 30th September, 1952. _ :

§. N. MUKERJEE, Secy.
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No. 479 ] NEW DELBI, SATURDAY, NOVEMBER 29, 1858

ELECTION COMMISSION, INDIA

NOTIFICATION

New Delhd, the 20th November 1952

No. 85/68-Elec. IH—In pursuunce of paragraph 4 of tho Council of Statea (Term of Office
of Members) Order, 1052, the following statement showing tho tormue of office of Mombers of
the Council of Statvs sa determined undor paragraph 3 of the suid QOrder is published for general

information —

Nawnes of Members whose
term of office will expiro
on the 2nd April, 1058

Nau es of Membors whora
term of office will expiro
on the 2nd April, 1050

Nomos of Membors whose
term of office will vxpire
on the 2nd April, 10564

1 2 3
1. ASSAM
1. Bhri M. Tayyebulla }. Bhrimati Pushpelate Das . 1. Shri Suryya Kumar
Bhuyan.

2. Shri R, Thunhlira

2. 8hri Mohammad Roufiquo
2. BIHAR

1. Shri Ram Gopal Agarwala

2, Bhri Lakshesvar Boroosh.

1. Bhrimati Angeling.

1. 8hri Ahmad Hussain
2. Shri 8ri Narayan Mahtho 2, Shri Imam Jafar 2. Shri Khuwaja Inaitullah,
3. Princess Vijayn Raje 3. Bhri Syud Mazhar Imaun 8. Bhri Kailash Beharl Lal,
4. Shri Kameshwara Singh 4. Shri Kisghori Ram 4. Bhrimati Lakshmi N.
. Menon.
6. Shri DBraj Kishore Prosad _8. S8hri  Mahesar  Prasad 6. Bhri Purne Chandra Mitro,
Binha. Nurayan Sinha.
W Bhri  Rajeshwoar Prasad 6. Shrl Tajamul Hussoin 6. Bhri  Rujondra  Pratup
Narayan Sinha. Sinha alias Balajoe,
7. 8hri Ram Bahndur Binha. 7. 8hri Ganapati Iyer Gopul 7. 8hri Remdhari Binhe
Valndi. Dinkar.
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Nomes of Mombers whoso
torm of offiee will expira
on the 2nd April, 1936.

Na nes of Membors winue
term of offlue will expire
on the 2nd April, 1908,

Names of Members whosge
turm of office will oxpiro
on the 2nd April, 1954,

3

L. Shri Bhiiorao Ramji Ambod- 1. 8hri Abid Ali  Jaferbhai

2. Hhri Devkinandan Nueraysn
3. Bhri Bhriyans Prasud Juin

4, 8hri Premji Thobhenbhai
Leuvus.

5. Bhrl Chandulal Pitamber-
dus Parikh,

1. Bhri Bhenu Pratep Bingu

2, Bhri  Sitacharsn  Ram-
chatan Dube,

3, Bhri Chandragopel Gajadhap
pragad Misra.

4, Bhri Semiullah Khan,

1 2
3. BOMBAY
1. Bhrimati Violet Joaohim
Alva. kkar. .
2, Shri Bomnoth Prabhashan. 2. Shri Trimbak Raghunath
kar Davo. Deogirikar.
3, Shri Lelchand THirachand 3, 8hri Neruyen Sube Rao
Doshi, Hardikar.
4. Bhri Bhelchandrs Mahosh- 4. Shri Munchershaw Dhun-
war Gupto. jeebhai Doruhjeo ildoe.
5. Shrimuli Lilavati Kenhaya- 5. Shei Dhairyastuleno Yaah-
lal Munsghi, wantrao Pawnar,
6. fhri Rajoran  Balkrishna 6. Shri Manilal Chaturbhui
Raut. Shah.
4, MADHYA PRADESH
1. 8hrl Ramrao Muoadhaorao 1. Shri Wamen Bhoodas
Deshmulkh. Barlinge,
2. Bhri R. P. Dube %. Bhri  Martandrao Ram-
chandrarso.
3. Bhrimati Boota Parmenand 3. Bhri  Copaldasjl Bulakhi-
dasji Mohta,
4. 8hri Remmwhwar Umrao 4. Dr. Roghu Viea
Agnibhoj.
&6, MADRAS

L, 8hri Narasimhe Gapala-
swomi Ayyangar,

2. Bhri B. V. Kakkilaya

4, 8hri Kommareddi Surya.
DUTEYANE,

4, Shrimati Mone Hensmen

1. Bhri T. Bhaalkar Rao

2. Bhri M. Mohamed Ismail
3. 8hri K. 1;, Naragimham

¢, Bhri Puchalapalli
Bundarayye.
B, 8hri Pydeh Venkatanarayana S'Silfii V. M, QObaidullah

8. 8hri G, Rajagopalan 8, Bhr{ T. 8. Pattabiramen

7. 8hbri H. D. Rajah 7. 8hri A. Ramaswami
Mudalier,
8, 8hri G. Rengenayakulu 8, Shri Bivalanka Bambhu
alias N. G. Banga. Praead.
9, Bhri V. M. Burendra Ram 9, Bhri 8, Venkataraman
6. ORIBSA

1. Shri Bedhakrishne Biswasroy 1. Shri Jagunnath Daa
2, Bhri Bodh Ram Dube 2. Bhri Burendranath Dwivedi

3. Bhri Bundar Mohan

Heraram.,
7. PUNJAB

3. 8hri SBurendra Mahanty

1, Diwan Chaman Lal

1. Sardar Guraj Slngh
2. Hardar Darshan Singh

3. Barder Hwaren Bingh
3. Shri Mukand Lul Juri

1, Bhri Ezhukutlikkal Imbich

Buva.
2. Bhrl 8, Guruswami
3. Bhri Kotemruju Rama Reo

3, Bhri Mskkineni DBasavar
punneiah.

§. Bhri Neolam Senjive Reddy .

6, Bhri K. M. Rahimatullah.
7. 8hri P. 8. Rajagopal Naidu

8. Bhri X. Badenanda Hegd

9, Bhri T, V, Kamalaswamy

1. 8hrimati SBhuila Bula Das

2. Bhri  Prafulla Chandra
Bhanj Deo.

3. Bhri Baidyanuth Rath.

1. Dr. Anup Singh
2, 8ardsr Nihal Singh
3. Sardar Udham Bingh
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Names of Members whoso
torin of office will expire
on the 2nd April, 1958.

1

Nomes of Membors whose
term of office will expiro
on the 2nd April, 1956,

2

Names of Membera whose
term of office will expire
on the Znd April, 19564.

3

—

. Shri A. Dharatn Daoa. .
. Bhri Indra Vidya Vaohaspati.

. 8hri Jagwnnath Prasad uwrf
Jagan.

4. Bhri B. K, Mukerji.
8, Bhri Nawab Singh Chauhan.
6. Bhri Bhyamn Dhar.

7. Sbri 8Bhyamn Bunder Nurain
Tunkha.

8. Bhri J. P, Brivastava.
9. 8hri Tarkeshwar Pandey.
10. 8hri Thakur Daas.

& o

1, Shri Benipraead Agsrwala

2. Shrimati Muyndevi
Chottrines,

3. 8hrl Bimal Coomar Ghoso.

d. fihrl  Bhupesh  Chandra
Ghupts.

5. Bhri Batyendra Narayan
Mazumdar,

1. 8hri 8, Chinna Reddy.

2, 8hri Kighan Chand,
8, Shri Puranmal Burajmal.

1."Bardar Budh Bingh.

2. Colonel Peer Mohammad
Khan.

1. 8hri  Vinayak  Bitaram
Sarvate.

2. Shri Trimbak Da,modg.r.

1. Bhri B. P. Basappa Shetty.
2. Bhri Mohammaud Valiulla.

8. UTTAR PRADESIH

1. 8hri Akhter Hussain,
2. Shrimati Chandravati.
3. Shri Har Prasad Saksena

4, Shri Hirdey Nuth Kunzru.
6. Shei Jaguud Singh.

6. Shri Jagpat Roy Kapoor.
7. Bhrimati Kudsils Boguin

8. Shri Muraru Lal
8. Shri Ram Kripal Bingh.

10. Bhri Ram Prasad.
11. Shrimati

Bavitry Devi
Nigam.,

9. WEBT BENGAL

1. 8hri Batyepriya Banerjeo,
2, Bhri Indra Bhusen Beed.

3, Bhri Byed Nausherall.
4. Bhni  Selyendra Prosed
H&Y'

10, HYDERABAD

1, 8hri  Venkst Krighna
Dhage.

2. 8hri Raj Bahadur Goud.

8, 8hri Dinshaw Dadebhal
Ttalia,

¢. Bhri B. 8. Venkatrao

11, JAMMU AND KASHMIR

1. Aga Byed Mohammad
8hah Julali,

12, MADHYA BHARAT

1. Shri Kanahiyalal.
2. Shri Krighnakant.

13. MYBORE

1, 8hri M, Govinda Roddy

2. Bhri 8. V., Krishnamoorthy
Rao.

—

@ oo

4,

[

8.
» Mohammead Farugi.

8,

I,

. 8hri Ahmad Baid Ehan.
. 8hri Amar Neth Agurwal.
. Bhri Amolek Chand.

Shri Brij Behari.
Bhri Gopi Nath Hingh.
8hri Lul Bahadur Bhastri.

. 8hri Narendra Deva.
. Bhri Ram Chand Gupte.
. Bhri Sumat Presad.

1. Shri Charu Chandra Biswus.
2. Shri Nalinakehs Datta.

8, Bhrl Rajpat 8ingh Dugar.
4, Bhri Debprased Ghosa,

fhri Burogh Chandra

Magumdar,

8hri Narayanapps,

2, 8hr] Narsing Rao.
8. Bhr{ Osman Bobhani

4, 8hrl J, H. Bubbiah.

1.

2.

1. Pandit Anant Rem.

Shri Ohendrojeerao Angre.

8hri Raghubirsingh.

1, Bbri C. G, K. Reddy.
2, BhriK, Chengaluraye Reddy .
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Numes of Membera whose Nameg of Membera whose Names of Members whose
terin of office will expire torin of office will ex pire term of office will expire
on the 2nd April, 1958 ou the 2nd April, 1050 on the 2nd April, 18564

1 2 8

14, PATIALA AND EAST PUNJAB STATES UNION

1. Shri Jagan Nuth. 1, 8hri Joginder Bingh. 1. 8hri Kartar Singh.
16. RAJASTHAN
1, Bhri Laxmansingh, 1, 8hri Kalu Lal. 1, 8hri Ramnsth Anandilal
Poddar. .
2, 8hri Keghvanand. 2. Shrimati Sharda Bai. 2. Bhri Barkat Ullsh Khan.
3. Raja Bahadur Sardur Singh. 3, 8hri Harish  Chandre 3. Shri  Mshendra  Bingh
Mathur. Ranawat.

10, BAURABHTRA
1. Shri Jaysukhlsl Lolshanker 1, 8hri Bhogilul Maganial 1. Bhri Derasha  Hormasji

Hathi. Bhah. Variava,
2. Bhari Nanabhai Kalidas
Bhat.
17. TRAVANCORE-COCHIN
1. Bhri 8. Chattanathe 1, Shri Abdul Razak. 1. Shri K. C. George .
Karayalar,
2. Shri 0. Narayana Pillai. 2. Shri Madhavan Neir- 2. 8hri Manjuran Mathal,
18, VINDHYA PRADESH
1. Shri Banarsi Das Chaturvedi. 1. 8hrl Qulsher Ahmad. 1. 8hri Awoadhesh Pratap
Bingh.

2. 8hri Baij Nath Dube.

18. BHOPAL, BILASPUR-cum-HIMACHAL PRADESH, DELHI AND EUTCH
1, Maater Bhalron Prusad. 1. Bhri Onkar Nath, 1. 8hri Lavji Lakharmshi,
2. 8hri Charanji Lal.
20. MEMBERS NOMINATED BY THE PRESIDENT

1. Bhri Alladi Krishnagwami. 1. Dr. Zakir Husain, 1. Profossor Batyendra Nath
Bose.
2. Shri Kaks 8aheb Kalelkar. 2. Dr. Bahib Singh Sokhoy. 2. Dr. J. Mohnandns
‘ Kumarappa.
3, Shrl Maithili Shuran Gupta, 3. Shrimati Rukmini Devi. 8. Dr. Kalidas Nag.
4. Professor Radhakumud 4. Professor Naraindas R. 4. Bhri Prithviraj Eapo...
Mookeri, Malkani,

P. N. SHINGHAL,
Secretary to the Hlection Commission.
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